Re: Seeking Information [ 24 July, 2014] about Legislative Bills 409

MOTION FOR ELECTION TO THE NATTONAL SHIPPING BOARD

THE MINISTER OF URBAN DEVELOPMENT, THE MINISTER OF
HOUSING AND URBAN POVERTY ALLEVIATION AND THE MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI M. VENKAIAH NAIDU): Sir, on behalf of
Shri Nitin Jairam Gadkan, [ move the following Motion:—

“That in pursuance of clause (a) of sub-section (2) of Section 4 of the Merchant
Shipping Act, 1938 (44 of 1958), read with Rule 3 of the National Shipping Board
Rules, 1960, this House do proceed to elect, in such manner as the Chairman may
direct, two Members from amongst the Members of the House to be members
of the National Shipping Board w.e.f the date of its re-constitution due on the
st September, 2014.7

The question was put and the motion was adopted.

Re: SEEKING INFORMATION ABOUT LEGISLATIVE BILLS

MR. DEPUTY CHAIRMAN: Now, we will start further discussion on the General
Budget. ... {Interruptions)...

SHRI SATYAVRAT CHATURVEDI (Madhya Pradesh): Sir, I have an important

1ssue to raise.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I have to mention here

about a train accident in Telangana. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: I have allowed Shri Chaturvedi. You sit down.
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MR. DEPUTY CHAIRMAN: Why do you worry? That is for the Government
...(Interruptions)... Why do you worry?

SHRI SATYAVRAT CHATURVEDI: Sir, I am worried because so many
important Bills are pending in this House from the previous session. 35-38 faos &A1
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MR. DEPUTY CHAIRMAN: Nobody has said that. Why do you presume all this?

s e agdel : s, wae w2 S @Y A B S Afse g  a) of,
ST FRHR DI PART T EF & HRO A8 A G H o W81 ¢ b g8 @t S =1 <=
21 U8 WDIR hd B DY L] 87

MR. DEPUTY CHAIRMAN: Why do you worry?
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MR. DEPUTY CHAIRMAN: Why do vou worry? The Government will bring the
Bills when they want. ... (Interruptions)... Sit down. ... {Interruptions)... 1 am not allowing,

...(Interruptions)... Listen to the Minister. ... (Interruptions)...
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the Government 1s full with business.

MR. DEPUTY CHAIRMAN: We will see when the Bill comes. ...(Inferruptions.)...

RE. GOVERNMENT STAND ON FTA FOR ENSURING
FOOD SECURITY FOR ALL

SHRI K N. BALAGOPAL (Kerala): Only one sentence, Sir. Today in Geneva
WTO discussion is going to be finalized on Trade Facilitation Agreement where the main
developed countries are asking for inclusion of agricultural food security, etc. in that

where they want to reduce subsidy. ... (Inferruptions)...
MR. DEPUTY CHAIRMAN: The Government is ... {Interruptions)...

SHRI K. N. BALAGOPAL: If it is accepted, it will affect our food security and
our small farmers.... (Interruptions)... What 1s the stand of the Government on this? A
clarification 1s needed, Sir. ...{Interruptions)... Today is the day for the Geneva meeting

...(Interruptions)... Government’s stand is ... (Interruptions)...



